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' for the selection to I.A,S, of the year 1985 and foér all

&

IN THE CENTRALADMINISTRATIVE TRIBUNAL ; HYDERAB AD BENCH

AT HYDERABAD

-

0.4.No,1158/93 Date of Order: .13,11.96 :ﬁ
BETWEEN ; - '
P.V.R.Sarma. .« Applicant,

AND

1, Union of India, rep, by its
Secretary, Dept of Personnel &
Training, New Delhi- 1,

» -

2. Union Public Service Commission,
Rep, by its Secretary, New Dslhi,

3. Government of Andhra Pradesh,
Rep, by its Chief Sacretary,
Secretariat, Hyderabad

4, Government of Andhra Pradesh,
Bep., by its Pr:.nc:.pal Sacretary,
Revenue Dcpartment

Secretariat, Hyderabad, " .. Respondents,
| . .
: |
Counsel for the Applicant . .. Mr.B.Nageswara Rao
Counsel for the Respondents ) i ee Mr,N,R,Devraj

i mY-Z-U‘ﬁHN'/WJﬂW%L 425<P&19

CORAM : | | !
HOH *BLE SHRI R.RANGARATAY : MEMBER (ADMN,)

HON‘BLE SHRI B,S., JAI PARAMESHWAR ;' MEMBER (JUDL.,)

|
I
X Oral order a§ per Hon 'nple Sh;iFR.Rangarajan,mebcr (2dmn.) [

|
|
" -

. None, fof the, applicant Ndna for the A,P, State Government,
Mr W Satyanarayana for Mr,N, R Devraj, learnsd standing counsel
was present
2, | This OA is filed for a direction to.include his name
consequential benefits on that.basis. This OA was posted
for dismissal g¢arlier also on 8,2,95, The learned counscl
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for the applicant was not present. Even today when the case
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ismissal there is no pras

senC¢)gﬁ?hiﬁher the

of the above it is to be

erested in prOS&puting;thé,

O be dismissJL fBr dﬂfault}
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oL ﬁﬁfaUlt.?iﬂO costs,
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! Meémber : (Admn , ) ' ){’ ‘
¥ R _ , It o s
{ Dated: 13th November, 1996 -
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| - (Dictated in Open Court) : a5
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copy torw-
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24
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4.

Se
6,
Te
8.
9.

The Secretary, Nest., of Persennel & mraining, !mien of Tndia,
New Delhi-l,

The Secretary, "lnien Public Service cemmissien, New Nelhi.
the Chief Secretary, Gevt, of Andhra Pradesh, Secretariat, Hyd.

The Princimal Secretary, Revenue Department, Gevt. of Andhra
pradesh, RExmnumxpE Secretariat, Hyd. -

One cepy te sri. R.Nageswara Rao, Advecate, CAT, Hyd «

One cepy te Sri, N.R.Devarai, Sr. cnsc, AT, Hyd,

One cepy te Sri, T.V.Re R.ﬁurthv, s fer A.P. [tate, car, uyd,
One cepy to Library, Car, Hyd. -

Oone spare Cowy.
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Typed By ' Cheaked By
Compared by Apprzved by

QX

THE CENTRAL ADMINISTRATIVE TRIZUNAL
HYDER%BAD BENCH HYDERABAD

THE HON'BLEZ SHRI R.RANGARADAN: M{A)
/%77 Mo gj’w:ﬁ‘”ﬁ% n/3) .

DATED: | ,/5.//}/.7/_
GB?EW73UDGEMENT

‘0A.n0. /””94} - o

ﬁDmI\TsD AND INTERIM DIRECTIONS ISSUED
v ALLOJED

CISPOYED OF WITH DIRECTIANS

///gigmlssga _
ISMIS3ED AS WITHDRAWN

LRBERERY/RE JZETZIO0
~MOTORDER AS T3 COSTS.
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- Central Administrative Tribunal
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